
·.· ·'DBCEMB'ER 1~ .t9s1 · ··.. . . Written :.4111wets 1'08· 

Misuse of Ccmen·t meant for Cons-
truction of D.D.A. Flats 

2354. SHRI R.L.P. VER!vf A : 
Will . the Minister of WORKS ~\ND 
HOUSING be plea~ed to state : 

(a) whether Government's atten-
tion have been drawn to the news 
item captioned uDDA . C~ment 
diverted to School" nppeam~g tn the 
Indian Express of 14th Novem?cr, 
1981 highlighting the uuauthori sed 
diverting cf 250 bags of ce1~1~nt to 
Sawan School in Mchraul1 111stead 
of taking them to 'frilolq~uri where 
D. D.A. flats are n ndergo111g cons-
truction with the suspected compli-
city of D.D.A, officials; and 

(b) if so, reaction of tl~e Gove.rn-
ment thereto together with actton 
taken with details thereof? · 

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND 
WORKS AND HOUSING (SHRI 
BHISHMA .NARAIN SINGH : (a) 
Yes, Sir. 

(b) lhe matter is under Po~ice 
investigation. 1 n . the meantime 
DOA have suspended . three J.unior 
Engineers alleged to have been uw<)l-
ved in this case. 

Construction of a Bridge over a 
Nallah between Sectm· I and l I 

R.K. Puram 

2355. SHRI RAJNATH s r.l NKAR 
SHASTRI : Will the Minister of 
WORKS AND HOUSING be 
pleased to state : 

(a) whether the children-girls . of 
Sector T, R.K. Puram, New Delhi 
have to cross a temporary wooden 
structure over deep naHah to rea~h 
their school in Sector !I, . lt.K. 
Pu ram, New Delhi making 1t difficult 
and risky in rainy season when t :ey 
have to walk in muddy water: and 

(b) if so, what steps· have ~een 
ta1'on to construQt a bnd•c t..bere I 

. THB MINISTER OF PARL~ 
:MtNTARY AFFAIRS ANU 
WORKS AND HOUSING (SHRI 
BHISHMA NARAIN SINGH) : (a) 
Yes, Sir. 

(b) It is proposed to construc.t a 
motorable bridge by the side of 
pedestrian brhJge linking Sector I 
with Sector II and to improve the 
approach roads the bridge. It is also 
proposed to channelise the nallah. 

Flats to Central Government 
Employees 

2356. SHRI AJOY BISWAS : 
Will the M'inister of WORKS AND 
'HOUSING be pleased to state: 

(a) whether any representation 
has been received from Conf edera· 
tion of Central Government Emplo-
yees regarding provi~~ed flats on . 
hit e-cum-purchase basis to Central 
Government Employees; 

(b) if so, details of the said rep-
resentation; and 

(c) Government's reaction to 
that representation? 

THE MINISTER OF PARLIA-
:MENT ARY AFFAIRS AND 
WORKS AND HOUSING (SHRI 
BHISHMA NARAIN SINGH) : (a) 
Yas, Sir. 

(b) ·1 he Confederation suggested 
that ·Government should construct 
houses at Jow costs and prov~de 
them to Government · emp1oyees 
within 5 years of ~ervice charging 
from them rent .calculated at rates 
of hire-purchase norms. 

( c) A proposal for purchase of 
flats/houses by Government for being 
given to the employees on hire·pu r-
cbase basis was examined but was not 
accepted mainly due to laclc of avaiJ .. 
ahHity of funds to implemont the 
1ohome. 




